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1 
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
ORIGINAL APPLICATION NO. 277 OF 2022 

 
IN THE MATTER OF: 
LIYAKAT ALI & ORS               ….APPLICANTS 

VERSUS 
STATE OF UTTAR PRADESH & ORS.      ….RESPONDENTS 

 
ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENTS/16 

INDUSTRIAL UNITS IN COMPLIANCE OF ORDER DATED 
12.03.2024 PASSED BY THIS HON’BLE TRIBUNAL 

 
MOST RESPECTFULLY SHOWETH: 
1. That the present Additional Affidavit is being filed on behalf of the 

Respondents/16 Industrial Units, which have been impleaded as 

Respondents either in the present Original Application or in Original 

Application No. 744 of 2022, which is a connected matter being heard 

along with the present Original Application. The 16 Industrial Units are 

owned by 11 entities, whose Affidavits are being filed along with this 

Additional Affidavit.  

2. That the present Additional Affidavit is confined to complying with the 

order dated 12.03.2024 passed by this Hon’ble Tribunal, requiring the 

entities to comply with the Action Plan proposed by the Uttar Pradesh 

Pollution Control Board [UPPCB], apart from furnishing details of fly ash 

disposal by the entities and directions issued by UPPCB regarding 

submission of ETP Efficiency Report.  

3. That the status of compliance with Action Plan, along with the fly ash data, 

of the entities, is given below: 
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2 
1) BINDALS PAPERS MILLS LIMITED 

        
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execut 

ion 
a) Wastewater Management 

(i)  The Agro based 
pulp & paper rolls 
should submit an 
action plan for the 
complete treatment 
of wet washing 
effluent to UPPCB. 

The unit has already 
ordered Complete 
Anaerobic Treatment 
Process Plant and civil work 
regarding the installation of 
the same has already 
started, which is likely to be 
completed soon. 

 
03 Months 

 (ii)  All industries are 
required to upgrade 
their ETPs to meet 
the prescribed 
standards as per 
CTO issued by 
UPPCB and Action 
Plan may be 
submitted to 
UPPCB. 

The unit has upgraded its 
ETP as per CPCB Charter 
of 2015 and has the 
following treatment system 
in place: 
A. Pre-treatment system 

consists of Mixing 
Tank, Conical Tank and 
DAF which reduces 
COD, BOD and TSS 
prior to entering the 
Aeration Tank.  

B. Aeration Tanks has a 
capacity of 7500 cubic 
meters and is equipped 
with 16 Syrface 
Aerators (25 HP each) 

01 Month 

1932



 

3 
and in addition we have 
installed 6 Jet Aerators 
(30 HP each) which 
further enhance desired 
level of DO. 

C. Secondary Clarifier  
D. Tertiary Physico 

Chemical Treatment 
(DAF) for colour 
removal followed by 
MMF. 

Other Remarks 
a. We are going to install 

flash aeration system in 
ETP which will further 
reduce BOD and COD 
load.  

b. Anaerobic System 
Treatment System will 
also help to ensure that 
discharge is kept well 
within the prescribed 
norms. 

c. ETP Adequacy was 
carried out in the year 
2018 at production 
capacity of 300 TPD 
and since then capacity 
has not been increased 
but pre-treatment 
system has been 
installed to enhance 
performance of ETP. 

d. Regular testing of 
samples is done at 
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4 
NABL accredited labs 
and results have been 
found to be complying 
with the EP 
Rules/Charter Norms. 

e. The unit shall always be 
willing to be guided by 
UPPCB/CPCB/Hon’ble 
NGT in respect of any 
further additional/new 
measures which can be 
undertaken to improve 
the treatment system. 

 
b) Fly ash Management 
 Industries should 

enter into direct 
agreement/ 
contract with 
cement plants or 
brick 
manufacturers and 
maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

Direct Agreements are in 
place with Cement Plants 
and all records are being 
maintained with 
bills/receipts and same 
has also been 
communicated to 
UPPCB. 

01 Month 

 
c) Hazardous Waste Management 

(i)  Proper records 
should be 
maintained for 
generation as well 
as disposal of 
hazardous waste 

All log books and 
manifests are maintained 
and sent to UPPCB on a 
quarterly basis. An 
agreement is in place 

Quarterly 
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5 
through logbooks 
and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports 
of the same should 
be submitted to 
UPPCB. 

with Bharat Oil & Waste 
Management. 

(ii)  All the hazardous 
waste generating 
industries shall 
require to register 
on the National 
Hazardous Waste 
Tracking System 
developed by 
CPCB. 

Registered  Immediate 

 
d) Plastic Waste Management 
Mill is using Agro based/wood based raw material hence no plastic 

waste is being generated at the unit. 
  
 
FLY ASH DISPOSAL DATA 
 
Year  Quantity of Fly 

Ash [M.T.] 
Mode of Disposal 

Apr, 
2021-
March, 
2022 

29567.22 Taken by authorised fly ash suppliers for 
cement companies M/s Bulk Ash Suppliers 
and Malwa Trading Company, where after 
it is sent to cement companies [Ambuja 
Cement at Dadri and Roorkee. Wherever 
possible, purchase orders are received 
directly from the cement plants [J.K. 
Cement Works, Aligarh,  

1935



 

6 
Apr, 
2022-
March, 
2023 

26864.39 Taken by authorised fly ash suppliers for 
cement companies M/s Bulk Ash Suppliers 
and Malwa Trading Company, where after 
it is sent to cement companies [Ambuja 
Cement at Dadri and Roorkee. Wherever 
possible, purchase orders are received 
directly from the cement plants [J.K. 
Cement Works, Aligarh,  

Apr, 
2023-
March, 
2024 

37110.25 Taken by authorised fly ash suppliers for 
cement companies M/s Bulk Ash Suppliers 
and Malwa Trading Company, where after 
it is sent to cement companies [Ambuja 
Cement at Dadri and Roorkee. Wherever 
possible, purchase orders are received 
directly from the cement plants [J.K. 
Cement Works, Aligarh,  

 
Copies of Adequacy Report and documents pertaining to fly ash disposal are 

annexed and marked as Annexure-1 [Colly] 

 

2) BINDLAS DUPLEX LIMITED 
 
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(ii)  The Agro based pulp & 

paper rolls should 
submit an action plan 
for the complete 
treatment of wet 
washing effluent to 
UPPCB. 

Not Applicable 03 Months 
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 (ii)  All industries are 

required to upgrade 
their ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action 
Plan may be submitted 
to UPPCB. 

Unit ETP is currently 
meeting parameters 
prescribed in the 
consent, which has 
been granted. The 
ETP had been 
upgraded as per the 
guidelines suggested 
in the CPCB Charter. 
However, consultant 
has been hired to 
prepare a report 
regarding further ETP 
upgradation, if 
required, where after 
requisite steps will be 
taken. A copy of the 
plan prepared by the 
consultant shall also 
be shared with 
UPPCB. Installation 
of anaerobic treatment 
system with tube 
settler, aeration tank 
and sand filter is 
already in process. 

01 Month 

 
b) Fly ash Management 

(i) Industries should 
enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 
maintain proper 

The unit has 
agreements for 
utilisation of fly ash 
in brick 
manufacturing 
process.  Records of 
the same are 

01 Month 
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8 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

maintained and 
have been provided 
to UPPCB. 

 
c) Hazardous Waste Management 

(iii)  Proper records 
should be 
maintained for 
generation as well as 
disposal of 
hazardous waste 
through logbooks 
and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 
submitted to 
UPPCB. 

Proper record is 
maintained and  an 
agreement is in 
place with TSDF. 

Quarterly 

(iv)  All the hazardous 
waste generating 
industries shall 
require to register on 
the National 
Hazardous Waste 
Tracking System 
developed by 
CPCB. 

Process is 
underway and the 
same shall be done 
shortly.  

Immediate 

 
d) Plastic Waste Management 

(i) The industries 
should make direct 

The plastic waste is 
either sent to the 

01 Month 

1938



 

9 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

pyrolsis plant of 
Tirupati Baalaji 
Fiberrs Private 
Limited for co-
processing or sent 
to the waste to 
energy plant of 
Silvertoan Papers 
Limited.  

(ii) Units should 
maintain proper 
daily records for 
generation as well as 
disposal of plastic 
waste through 
logbooks, bills/ 
receipt received 
from the authorized 
plastic waste 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

Proper daily 
records are 
maintained for 
generation and 
disposal of plastic 
waste, including 
logbooks with 
bills/receipts and 
reports are sent on 
quarterly basis to 
UPPCB. 

Quarterly 

(iii) Units should set up a 
dedicated and 
adequate space for 
collection, storage 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

Unit has dedicated 
and adequate space 
for collection and  
storage of the 
plastic waste. 

02 Months 

(iv) The plastic 
packaging waste 
generated in the 

Unit has started to 
comply with the 
said direction. 

03 Months 
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10 
pulp & paper 
industry should be 
disposed- off 
through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 
Management 
(PWM) Rules, 
2016. 

(v) The pulp & paper 
mills which are 
importing 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 
Portal for plastic 
packaging under the 
importer category. 

Unit is in the 
process of ensuring 
compliance with 
the said direction. 
The information 
regarding the same 
shall be provided to 
UPPCB. 

03 Months 

 
 
FLY ASH DISPOSAL DATA 
 
Year  Quantity of Fly 

Ash  
Mode of Disposal 
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11 
Apr, 
2021-
March, 
2022 

1188.538 Fly Ash dumped, after observing necessary 
precautions, at land situated at Khasra No. 1, 
Village Sikhreda, Muzaffarnagar. 

Apr, 
2022-
March, 
2023 

1565.195 Utilised for brick manufacturing.   

Apr, 
2023-
March, 
2024 

2871.576 Taken by contractors Ganpati Engineering 
and Construction Utility, through M/s GMR 
Contractors, where after it is sent to cement 
companies [Ambuja Cement at Dadri, Shree 
Cement Limited, Sikandrabad, RMC Plants, 
Wonder Cement etc.  

 
Copies of documents pertaining to fly ash disposal are annexed and marked 

as Annexure-2 [Colly] 

 

3) GALAXY PAPERS PRIVATE LIMITED 
 
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(iii)  The Agro based pulp & 

paper rolls should 
submit an action plan 
for the complete 
treatment of wet 
washing effluent to 
UPPCB. 

Not Applicable  
03 Months 

 (ii)  All industries are 
required to upgrade 

Our ETP meets the 
prescribed standard as 

01 Month 
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12 
their ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action 
Plan may be submitted 
to UPPCB. 

per CTO Issued by 
UPPCB-Not action 
required. 

 
b) Fly ash Management 
 Industries should 

enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 
maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

We have entered and 
agreement with “Pro 
Link Overseas LLP” 
(Protective Protecting 
packaging Materials 
Manufacturer) 

01 Month 

 
c) Hazardous Waste Management 

(v)  Proper records 
should be 
maintained for 
generation as well 
as disposal of 
hazardous waste 
through logbooks 
and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 

We are maintaining 
proper log-book 
records, along with 
bill receipts, to 
ensure exhaustive 
record-keeping and 
full disposal 

Quarterly 
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13 
submitted to 
UPPCB. 

(vi)  All the hazardous 
waste generating 
industries shall 
require to register 
on the National 
Hazardous Waste 
Tracking System 
developed by 
CPCB. 

 Immediate 

 
d) Plastic Waste Management 

(i) The industries 
should make direct 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

We have entered 
into and agreement 
with “KK Duplex 
& paper Mills Pvt. 
Ltd., Harshit 
Trading Company. 

01 Month 

(ii) Units should 
maintain proper 
daily records for 
generation as well as 
disposal of plastic 
waste through
 logbooks, 
bills/receipt received 
from the authorized 
plastic waste 

We also maintain  
Proper log book 
records Long with 
bill receipts to 
ensurre full 
disposal 

Quarterly 
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14 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

(iii) Units should set up a 
dedicated and 
adequate space for 
collection, storage 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

We have a 
dedicated space for 
collection storage 
and disposal of 
plastic 

02 Months 

(iv) The plastic 
packaging waste 
generated in the 
pulp & paper 
industry should be 
disposed- off 
through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 
Management 
(PWM) Rules, 
2016. 

We disposed off 
our plastic waste 
through “KK 
Duplex & paper 
Mills Pvt. Ltd., 
Harshit trading 
company which is 
registerd on the 
centralized(ERP) 
portaol for plastic 
pacakaging in 
compliance of 
Plastic waste 
management. 

03 Months 

(v) The pulp & paper 
mills which are 
importing 

Noted- We will get 
ourselves 
registered within 

03 Months 
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15 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 
Portal for plastic 
packaging under the 
importer category. 

time limit of 3 
months. 

 
 
FLY ASH DISPOSAL DATA 

        

S.No Name Purpose 

Qty. 
Dispatched in 

2021-22 

Qty. 
Dispatched 
in 2022-23 

Qty. 
Dispatched 
in 2023-24 

1 
Prateek 
Bhatia 

Low Land 
Filing 448.105 MT Nil Nil 

2 
Bharat 
Traders 

Low Land 
Filing Nil 358.135 MT Nil 

3 

Bhikki 
Bricks 
Field 

Brick Making 
Unit Nil 38.205 MT 25.280 MT 

4 Self-Used 
Making Core 
Pipe Nil Nil 

130.205 
MT 

5 

Pro Link 
Overseas 
LLP 

Protective 
Packaging 
Material 
Manufacturing Nil Nil 50.285 MT 

Total     448.105 MT 396.340 MT 
205.770  
MT 

 
Copies of Adequacy Report and documents pertaining to fly ash disposal are 

annexed and marked as Annexure-3 [Colly] 
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4) GARG DUPLEX AND PAPER MILLS PRIVATE LIMITED 

 
ACTION PLAN COMPLIANCE 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(iv)  The Agro based pulp & 

paper rolls should submit 
an action plan for the 
complete treatment of 
wet washing effluent to 
UPPCB. 

Not Applicable 03 Months 

 (ii)  All industries are 
required to upgrade their 
ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action Plan 
may be submitted to 
UPPCB. 

Unit ETP is currently 
meeting parameters 
prescribed in the 
consent, which has 
been granted. 
However, consultant 
has been hired to 
prepare a report 
regarding ETP 
upgradation, where 
after requisite steps 
will be taken. A copy 
of the plan prepared 
by the consultant 
shall also be shared 
with UPPCB. 

01 Month 

b) Fly ash Management 
(i) Industries should enter

 into direct 
agreement/ contract with 
cement plants or brick 

The unit has 
agreement with 
Shiva Bricks Field, 
Muzaffarnagar for 

01 Month 
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17 
manufacturers and 
maintain proper logbook 
records along with bills/ 
receipts to ensure safe 
disposal. 

utilisation of fly ash 
in brick 
manufacturing 
process.  Records of 
the same are 
maintained and have 
been provided to 
UPPCB. 

 
c) Hazardous Waste Management 

(vii)  Proper records should be 
maintained for 
generation as well as 
disposal of hazardous 
waste through logbooks 
and manifests received 
from authorized 
recyclers/TSDF 
operators and quarterly 
reports of the same 
should be submitted to 
UPPCB. 

Proper record is 
maintained and  an 
agreement is in place 
with TSDF. 

Quarterly 

(viii)  All the hazardous waste 
generating industries 
shall require to register 
on the National 
Hazardous Waste 
Tracking System 
developed by CPCB. 

Process is underway 
and the same shall be 
done within two 
weeks.  

Immediate 

 
d) Plastic Waste Management 

(i) The industries should 
make direct agreement/ 
Contract with the plastic 

The plastic waste is 
self-used by the unit 
in its Oil Plant.  

01 Month 
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18 
waste processor/Cement 
plant to ensure the safe 
disposal and should 
maintain logbook records 
along with bills/receipt. 

(ii) Units should maintain 
proper daily records for 
generation as well as 
disposal of plastic waste 
through logbooks, bills/ 
receipt received from the 
authorized plastic waste 
processors and submit 
the quarterly report of the 
same to the UPPCB. 

Proper daily records 
are maintained for 
generation and 
disposal of plastic 
waste, including 
logbooks with 
bills/receipts and 
reports are sent on 
quarterly basis to 
UPPCB. 

Quarterly 

(iii) Units should set up a 
dedicated and adequate 
space for collection, 
storage and disposal of 
plastic waste generated 
by the wastepaper based 
units. 

Unit has dedicated 
and adequate space 
for collection and  
storage of the plastic 
waste. 

02 Months 

(iv) The plastic packaging 
waste generated in the 
pulp & paper industry 
should be disposed- off 
through plastic waste 
processors (PWPs) 
which are registered on 
the Centralized Extended 
Producer's 
Responsibility (EPR) 
Portal for plastic 
packaging, in 

Unit has started to 
comply with the said 
direction. 

03 Months 
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19 
compliance of the Plastic 
Waste Management 
(PWM) Rules, 2016. 

(v) The pulp & paper mills 
which are importing 
wastewater containing 
plastic waste as raw 
material should get 
themselves registered on 
the centralized EPR 
Portal for plastic 
packaging under the 
importer category. 

Unit is in the process 
of ensuring 
compliance with the 
said direction. The 
information 
regarding the same 
shall be provided to 
UPPCB. 

03 Months 

 
 
FLY ASH DISPOSAL DATA  
 
Years Opening 

Stack (MT) 
Fly Ash 
Generated 
[IN KG) 

Fly Ash 
Disposed  

Method of 
Disposal 

2021-22 NIL 15,213.705 15,188.64 Land Filling 
[in land 
situated at 
Khasra Nos. 
452, 476, 479, 
481 and 820, 
Village 
Makhiyali, 
Muzaffarnagar] 

2022-23 25,070 8643.165 8,622.027 Land Filling 
[in land 
situated at 
Khasra No. 
973, Village 
Rehkada, 
Muzaffarnagar] 

2023-24 46,208 6970.510 6927.498 Brick 
manufacturing 
process 
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Copies of documents pertaining to fly ash disposal are annexed and marked 

as Annexure-4 [Colly] 

 
5) MEENU PAPER MILLS PRIVATE LIMITED 

 
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(v)  The Agro based pulp & 

paper rolls should 
submit an action plan 
for the complete 
treatment of wet 
washing effluent to 
UPPCB. 

Not Applicable 03 Months 

 (ii)  All industries are 
required to upgrade 
their ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action 
Plan may be submitted 
to UPPCB. 

Unit ETP is running 
efficiently and 
meeting parameters 
prescribed in the 
consent, which has 
been granted.  

01 Month 

 
b) Fly ash Management 

(i) Industries should 
enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 

The unit has 
agreement with 
Shiva Bricks Field, 
Muzaffarnagar for 
utilisation of fly ash 
in brick 

01 Month 
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21 
maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

manufacturing 
process.  Records of 
the same are 
maintained and 
have been provided 
to UPPCB. 

 
c) Hazardous Waste Management 

(ix)  Proper records 
should be 
maintained for 
generation as well 
as disposal of 
hazardous waste 
through logbooks 
and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 
submitted to 
UPPCB. 

Proper record is 
maintained and  an 
agreement is in 
place with TSDF. 

Quarterly 

(x)  All the hazardous 
waste generating 
industries shall 
require to register 
on the National 
Hazardous Waste 
Tracking System 
developed by 
CPCB. 

Process is 
underway and the 
same shall be done 
shortly. Several 
attempts have been 
made but it has not 
been possible to 
register due to 
technical glitches.   

Immediate 

 
d) Plastic Waste Management 
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22 
(i) The industries 

should make direct 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

Direct Agreement 
is there with K.K. 
Duplex Private 
Limited to ensure 
safe disposal of 
plastic waste. 
Proper records are 
maintained and 
have been provided 
to UPPCB.  

01 Month 

(ii) Units should 
maintain proper 
daily records for 
generation as well as 
disposal of plastic 
waste through 
logbooks, bills/ 
receipt received 
from the authorized 
plastic waste 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

Proper daily 
records are 
maintained for 
generation and 
disposal of plastic 
waste, including 
logbooks with 
bills/receipts and 
reports are sent on 
quarterly basis to 
UPPCB. 

Quarterly 

(iii) Units should set up a 
dedicated and 
adequate space for 
collection, storage 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

Unit has dedicated 
and adequate space 
for collection and  
storage of the 
plastic waste. 

02 Months 
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(iv) The plastic 

packaging waste 
generated in the 
pulp & paper 
industry should be 
disposed- off 
through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 
Management 
(PWM) Rules, 
2016. 

Unit has started to 
comply with the 
said direction and 
shall inform about 
the same to UPPCB 
shortly.  

03 Months 

(v) The pulp & paper 
mills which are 
importing 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 
Portal for plastic 
packaging under the 
importer category. 

Unit is in the 
process of ensuring 
compliance with 
the said direction. 
The information 
regarding the same 
shall be provided to 
UPPCB. 

03 Months 

 
 
FLY ASH DISPOSAL DATA 

       

1953
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Year  Quantity of Fly 

Ash [KG] 
Mode of Disposal 

Jan, 2022-
December, 
2022 

10,46,738 Disposed of, through land filling, at land 
belonging to the unit situated at Khasra No. 
888, Bhandura Road, Muzaffarnagar. 

Jan, 2023-
December, 
2023 

32,16,198 Utilised in brick manufacturing process by 
Shiva Bricks and Supply, Sandhavali, 
Muzaffarnagar.  

Jan, 2024-
March, 
2024 

10,64,148 Utilised in brick manufacturing process by 
Shiva Bricks and Supply, Sandhavali, 
Muzaffarnagar. 

 
Copy of document pertaining to fly ash disposal is annexed and marked as 

Annexure-5 
 

6) SHREE BHAGESHWARI PAPERS PRIVATE LIMITED 
 
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(vi)  The Agro based pulp 

& paper rolls should 
submit an action plan 
for the complete 
treatment of wet 
washing effluent to 
UPPCB. 

Not Applicable 03 Months 

 (ii)  All industries are 
required to upgrade 
their ETPs to meet the 
prescribed standards 
as per CTO issued by 
UPPCB and Action 

Unit ETP is currently 
meeting parameters 
prescribed in the 
consent. However, the 
unit is in the process of 
taking steps for 

01 Month 

1954
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Plan may be submitted 
to UPPCB. 

undertaking further 
upgradation of the ETP 
and shall require around 
three more months for 
the same. Technical 
agency has already 
been approached for 
conducting the said 
work.  

 
b) Fly ash Management 

(i) Industries should 
enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 
maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

The unit has 
agreement with BTC 
Earthmovers, 
Muzaffarnagar, 
which send the fly 
ash to Shree Cement 
Limited,Sikandrabad.  
Records of the same 
are maintained and 
have been provided 
to UPPCB. [Unit-2 
does not have a boiler 
and hence no fly ash 
is generated from the 
said unit] 

01 Month 

 
c) Hazardous Waste Management 

(xi)  Proper records 
should be 
maintained for 
generation as well as 
disposal of 
hazardous waste 
through logbooks 

Proper record is 
maintained and  an 
agreement is in place 
with TSDF. Reports 
are being sent to the 
UPPCB. 

Quarterly 

1955
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and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 
submitted to 
UPPCB. 

(xii)  All the hazardous 
waste generating 
industries shall 
require to register on 
the National 
Hazardous Waste 
Tracking System 
developed by 
CPCB. 

Process is underway 
and the same shall be 
done within two 
weeks.  

Immediate 

 
d) Plastic Waste Management 

(i) The industries 
should make direct 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

Direct Agreement is 
there with K.K. 
Duplex Private 
Limited to ensure 
safe disposal of 
plastic waste. Proper 
records are 
maintained and have 
been provided to 
UPPCB.  

01 Month 

(ii) Units should 
maintain proper 
daily records for 

Proper daily records 
are maintained for 
generation and 

Quarterly 

1956



 

27 
generation as well as 
disposal of plastic 
waste through 
logbooks, bills/ 
receipt received 
from the authorized 
plastic waste 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

disposal of plastic 
waste, including 
logbooks with 
bills/receipts and 
reports are sent on 
quarterly basis to 
UPPCB. 

(iii) Units should set up a 
dedicated and 
adequate space for 
collection, storage 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

Unit has dedicated 
and adequate space 
for collection and  
storage of the plastic 
waste. 

02 Months 

(iv) The plastic 
packaging waste 
generated in the pulp 
& paper industry 
should be disposed- 
off through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 

Unit has started to 
comply with the said 
direction and shall 
inform UPPCB post 
compliance. 

03 Months 

1957
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Management 
(PWM) Rules, 2016. 

(v) The pulp & paper 
mills which are 
importing 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 
Portal for plastic 
packaging under the 
importer category. 

Unit is in the process 
of ensuring 
compliance with the 
said direction. The 
information 
regarding the same 
shall be provided to 
UPPCB. 

03 Months 

 
 
FLY ASH DISPOSAL DATA 
 
Year  Quantity of Fly 

Ash  
Mode of Disposal 

Apr, 
2021-
March, 
2022 

 Fly Ash dumped, after observing necessary 
precautions, at land situated at Khasra No. 
309, Muzaffarnagar. 

Apr, 
2022-
March, 
2023 

 Taken by contractors Ganpati Engineering 
and Construction Utility, subsequently 
utilised in cement plants   

Apr, 
2023-
March, 
2024 

 Taken by contractors Ganpati Engineering 
and Construction Utility, through M/s GMR 
Contractors, and M/s Bulk Ash Suppliers, 
where after it is sent to cement companies 
[Ambuja Cement at Dadri, Wonder Cement 
etc.] 

 
Copies of documents pertaining to fly ash disposal are annexed and marked 

as Annexure-6 [Colly] 

1958
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7) SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED 
 
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(vii)  The Agro based pulp & 

paper rolls should 
submit an action plan 
for the complete 
treatment of wet 
washing effluent to 
UPPCB. 

Not Applicable  
03 Months 

 (ii)  All industries are 
required to upgrade 
their ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action 
Plan may be submitted 
to UPPCB. 

Unit ETP is currently 
meeting parameters 
prescribed in the 
consent, which has 
been granted. 
However, consultants 
have been hired to 
prepare a report 
regarding ETP 
upgradation, where 
after requisite steps 
will be taken. A copy 
of the plan prepared 
by the consultant shall 
also be shared with 
UPPCB. 

01 Month 

 
b) Fly ash Management 

1959
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 Industries should 

enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 
maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

The unit has a 
contract with M/s 
Bulk Ash Supplier, 
Muzaffarnagar to 
supply fly ash to 
cement plants. 

01 Month 

 
c) Hazardous Waste Management 

(xiii)  Proper records 
should be 
maintained for 
generation as well 
as disposal of 
hazardous waste 
through logbooks 
and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 
submitted to 
UPPCB. 

The unit is 
maintaining a 
proper log-book, 
along with bill 
receipts, and 
already has an 
agreement with 
TSDF. 

Quarterly 

(xiv)  All the hazardous 
waste generating 
industries shall 
require to register 
on the National 
Hazardous Waste 

Due to technical 
issues, it has not 
been possible to 
register on the 
NHWTS. Efforts 
are being made to 

Immediate 

1960



 

31 
Tracking System 
developed by 
CPCB. 

ensure compliance 
with the same.  

 
d) Plastic Waste Management 

(i) The industries 
should make direct 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

Agreements are 
already in place to 
ensure safe 
disposal of plastic 
waste. Logbooks 
are being 
maintained, along 
with receipts, 
regarding disposal 
of plastic waste.  

01 Month 

(ii) Units should 
maintain proper 
daily records for 
generation as well as 
disposal of plastic 
waste through 
logbooks, bills/ 
receipt received 
from the authorized 
plastic waste 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

Proper records are 
being maintained 
and quarterly 
reports of the same 
are being submitted 
to UPPCB. 

Quarterly 

(iii) Units should set up a 
dedicated and 
adequate space for 
collection, storage 

Unit has developed 
a dedicated and 
adequate space for 
collection storage 

02 Months 

1961



 

32 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

and disposal of the 
plastic waste in the 
factory premises 

(iv) The plastic 
packaging waste 
generated in the 
pulp & paper 
industry should be 
disposed- off 
through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 
Management 
(PWM) Rules, 
2016. 

Unit has started to 
comply with the 
said direction. 

03 Months 

(v) The pulp & paper 
mills which are 
importing 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 
Portal for plastic 

Unit is in the 
process of ensuring 
compliance with 
the said direction. 

03 Months 

1962



 

33 
packaging under the 
importer category. 

 
 
FLY ASH DISPOSAL DATA 
 
Year  Quantity of Fly 

Ash [MT] 
Mode of Disposal 

Apr, 
2021-
March, 
2022 

2702.139 Fly Ash dumped, after observing necessary 
precautions, at land situated at Khasra No. 
Plot No. 206Ka in Khasra Nos. 1290, 
1291Mi, 1292 and 1293 in Village Jadoda, 
Muzaffarnagar. 

Apr, 
2022-
March, 
2023 

2683.485 Utilised in brick manufacturing process.   

Apr, 
2023-
April, 
2024 

4639.785 Utilised in brick manufacturing process and 
taken by M/s Bulk Ash Suppliers, where 
after it is sent to cement companies [Ambuja 
Cement at Dadri, Wonder Cement etc.] 

 
Copies of documents pertaining to fly ash disposal are annexed and marked 

as Annexure-7 [Colly] 
 

8) SILVERTOAN PAPERS LIMITED 
 
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(viii)  The Agro based pulp & 

paper rolls should 
submit an action plan 
for the complete 

Plant is already 
operating with 
Chemical Recovery 
Plant (CRP) 

03 Months 

1963



 

34 
treatment of wet 
washing effluent to 
UPPCB. 

 (ii)  All industries are 
required to upgrade 
their ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action 
Plan may be submitted 
to UPPCB. 

The existing ETP is 
based on activated 
sludge process 
equipped with 
diffused aerators for 
treatment of effluent 
along with IC reactor 
outlet. 

01 Month 

 
b) Fly ash Management 

(i) Industries should 
enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 
maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

The unit has 
agreements with 
brick manufacturers 
for safe disposal of 
fly ash and records 
of the same are 
maintained. The 
same have also been 
provided to UPPCB. 

01 Month 

 
c) Hazardous Waste Management 

(xv)  Proper records 
should be 
maintained for 
generation as well 
as disposal of 
hazardous waste 
through logbooks 
and manifests 
received from 

Proper record is 
maintained and  an 
agreement is in 
place with TSDF. 

Quarterly 

1964
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authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 
submitted to 
UPPCB. 

(xvi)  All the hazardous 
waste generating 
industries shall 
require to register 
on the National 
Hazardous Waste 
Tracking System 
developed by 
CPCB. 

Attempt was made 
to register but was 
not possible due to 
technical error at 
the end of 
NHWTS. The unit 
shall ensure 
compliance of the 
same at the earliest.  

Immediate 

 
d) Plastic Waste Management 

(i) The industries 
should make direct 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

The unit has 
already installed 
waste to energy 
plant for plastic 
waste.  

01 Month 

(ii) Units should 
maintain proper 
daily records for 
generation as well as 
disposal of plastic 

The unit has 
already installed 
waste to energy 
plant for plastic 
waste and 

Quarterly 

1965



 

36 
waste through 
logbooks, bills/ 
receipt received 
from the authorized 
plastic waste 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

maintains proper 
record of the same, 
which has also 
been provided to 
UPPCB. 

(iii) Units should set up a 
dedicated and 
adequate space for 
collection, storage 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

Unit has dedicated 
and adequate space 
for collection and  
storage of the 
plastic waste, 
which is then used 
in the waste to 
energy plant. 

02 Months 

(iv) The plastic 
packaging waste 
generated in the 
pulp & paper 
industry should be 
disposed- off 
through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 
Management 

Already registered. 
Plastic waste is 
disposed through 
waste to energy 
plant. 

03 Months 

1966
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(PWM) Rules, 
2016. 

(v) The pulp & paper 
mills which are 
importing 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 
Portal for plastic 
packaging under the 
importer category. 

Compliance with 
the same shall be 
ensured and 
information shall 
be provided to 
UPPCB. 

03 Months 

 
 
FLY ASH DISPOSAL DATA 
 
Year  Quantity of Fly 

Ash [MT] 
Mode of Disposal 

Apr, 
2021-
March, 
2022 

11459.318 6921.531 MT disposed through land filling, 
after observing necessary precautions, at 
land situated owned by Mr. Arshad Ali. 
2500.419 MT utilised by Shiva Brick Udyog 
and 2029.368 MT utilised by Suraj Brick 
Field in brick manufacturing process.  

Apr, 
2022-
March, 
2023 

9470.875 2705.789 MT disposed through land filling, 
after observing necessary precautions, at 
land situated owned by Mr. Arshad Ali. 
6765.086 MT utilised by Shiva Brick Udyog 
in brick manufacturing process. 

Apr, 
2023-
April, 
2024 

8744.661 2383.120 MT disposed through land filling, 
after observing necessary precautions, at 
land situated owned by Mr. Arshad Ali. 
2870.380 MT utilised by Shiva Brick Udyog 
in brick manufacturing process. 2241.960 
MT utilised by SS Traders and 1279.201 

1967
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MT utilised by Malwa Trading in cement 
manufacturing. 

 
Copies of documents pertaining to fly ash disposal are annexed and marked 

as Annexure-8 [Colly] 
 

9) SILVERTON PULP AND PAPERS PRIVATE LIMITED 
 
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(ix)  The Agro based pulp & 

paper rolls should 
submit an action plan 
for the complete 
treatment of wet 
washing effluent to 
UPPCB. 

Not Applicable 03 Months 

 (ii)  All industries are 
required to upgrade 
their ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action 
Plan may be submitted 
to UPPCB. 

Unit ETP is currently 
meeting parameters 
prescribed in the 
consent, which has 
been granted, and the 
ETP is operating 
efficiently. The unit is 
also in the process of 
installing Anaerobic 
Digester to treat the 
effluent more 
effectively. 

01 Month 

 

1968
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b) Fly ash Management 

(i) Industries should 
enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 
maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

The unit has 
agreement with 
Mechfin Infra and 
Bulk Ash Supplier 
for utilisation of fly 
ash in brick 
manufacturing 
process or cement 
plants.  Records of 
the same are 
maintained and 
have been provided 
to UPPCB. [There is 
no boiler in Unit-I 
and hence no fly ash 
generated there] 

01 Month 

 
c) Hazardous Waste Management 

(xvii)  Proper records 
should be 
maintained for 
generation as well 
as disposal of 
hazardous waste 
through logbooks 
and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 
submitted to 
UPPCB. 

Proper record is 
maintained and  an 
agreement is in 
place with TSDF. 

Quarterly 

1969
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(xviii)  All the hazardous 

waste generating 
industries shall 
require to register 
on the National 
Hazardous Waste 
Tracking System 
developed by 
CPCB. 

Process is 
underway and the 
same shall be done 
within two weeks.  

Immediate 

 
d) Plastic Waste Management 

(i) The industries 
should make direct 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

Direct Agreements 
are in place with 
K.K. Duplex 
Private Limited 
and with Silvertoan 
Papers Limited 
[waste to energy 
plant] for disposal 
of plastic waste. 
Both the said units 
have the certificate 
required under 
Rule 13(3) of the 
Plastic Waste 
Management rules, 
2016 for 
processing plastic 
waste.   

01 Month 

(ii) Units should 
maintain proper 
daily records for 
generation as well as 
disposal of plastic 
waste through 

Proper daily 
records are 
maintained for 
generation and 
disposal of plastic 
waste, including 

Quarterly 

1970
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logbooks, bills/ 
receipt received 
from the authorized 
plastic waste 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

logbooks with 
bills/receipts and 
reports are sent on 
quarterly basis to 
UPPCB. 

(iii) Units should set up a 
dedicated and 
adequate space for 
collection, storage 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

Unit has dedicated 
and adequate space 
for collection and  
storage of the 
plastic waste. 

02 Months 

(iv) The plastic 
packaging waste 
generated in the 
pulp & paper 
industry should be 
disposed-off 
through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 
Management 

Plastic Waste 
processors, through 
whom the plastic 
waste is disposed, 
are registered with 
EPR Portal.  

03 Months 

1971
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(PWM) Rules, 
2016. 

(v) The pulp & paper 
mills which are 
importing 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 
Portal for plastic 
packaging under the 
importer category. 

Attempts were 
made to comply 
with the same but 
due to technical 
glitches the same 
could not be done. 
Unit is in the 
process of ensuring 
compliance with 
the said direction 
and the information 
regarding the same 
shall be provided to 
UPPCB. 

03 Months 

 
 
FLY ASH DISPOSAL DATA 
 
Year  Quantity of Fly 

Ash [M.T.] 
Mode of Disposal 

Apr, 
2021-
March, 
2022 

24076.31 Taken by M/s Bulk Ash Suppliers and 
Mechfin Infra, where after it is sent for 
utilisation in brick manufacturing process or 
cement manufacturing. 

Apr, 
2022-
March, 
2023 

39489.22 Taken by M/s Bulk Ash Suppliers and 
Mechfin Infra, where after it is sent for 
utilisation in brick manufacturing process or 
cement manufacturing. 

Apr, 
2023-
March, 
2024 

34761.805 Taken by M/s Bulk Ash Suppliers and 
Mechfin Infra, where after it is sent for 
utilisation in brick manufacturing process or 
cement manufacturing. 

 
Copies of Adequacy Report and documents pertaining to fly ash disposal are 

annexed and marked as Annexure-9 [Colly] 
 

1972
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10) TEHRI PULP AND PAPER LIMITED 

 
ACTION PLAN COMPLIANCE 
 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(x)  The Agro based pulp & 

paper rolls should 
submit an action plan 
for the complete 
treatment of wet 
washing effluent to 
UPPCB. 

Not Applicable 03 Months 

 (ii)  All industries are 
required to upgrade 
their ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action 
Plan may be submitted 
to UPPCB. 

Unit ETP is running 
efficiently and 
meeting parameters 
prescribed in the 
consent, which has 
been granted. The unit 
is also in touch with 
experts to undertake 
further upgradation so 
as to treat the effluent 
more effectively. 

01 Month 

 
b) Fly ash Management 

(i) Industries should 
enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 

The unit has 
agreement with 
brick manufacturers 
and authorised ash 
supplier of the 
cement plants M/s 

01 Month 

1973
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maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

Bulk Ash Supplier 
for utilisation of fly 
ash in brick 
manufacturing 
process and cement 
plants.  Records of 
the same are 
maintained and 
have been provided 
to UPPCB. [There is 
no boiler in Unit-II 
and hence no fly ash 
generated there] 

 
c) Hazardous Waste Management 

(xix)  Proper records 
should be 
maintained for 
generation as well 
as disposal of 
hazardous waste 
through logbooks 
and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 
submitted to 
UPPCB. 

Proper record is 
maintained and  an 
agreement is in 
place with TSDF. 

Quarterly 

(xx)  All the hazardous 
waste generating 
industries shall 
require to register 
on the National 

Process is 
underway and the 
same shall be done 
shortly.  

Immediate 

1974
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Hazardous Waste 
Tracking System 
developed by 
CPCB. 

 
d) Plastic Waste Management 

(i) The industries 
should make direct 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

Direct Agreement 
is there with K.K. 
Duplex Private 
Limited and 
Silvertoan Papers 
Limited to ensure 
safe disposal of 
plastic waste. 
Proper records are 
maintained and 
have been provided 
to UPPCB.  

01 Month 

(ii) Units should 
maintain proper 
daily records for 
generation as well as 
disposal of plastic 
waste through 
logbooks, bills/ 
receipt received 
from the authorized 
plastic waste 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

Proper daily 
records are 
maintained for 
generation and 
disposal of plastic 
waste, including 
logbooks with 
bills/receipts and 
reports are sent on 
quarterly basis to 
UPPCB. 

Quarterly 

(iii) Units should set up a 
dedicated and 
adequate space for 

Unit has dedicated 
and adequate space 
for collection and  

02 Months 

1975



 

46 
collection, storage 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

storage of the 
plastic waste. 

(iv) The plastic 
packaging waste 
generated in the 
pulp & paper 
industry should be 
disposed- off 
through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 
Management 
(PWM) Rules, 
2016. 

Being complied 
with  

03 Months 

(v) The pulp & paper 
mills which are 
importing 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 

Unit is in the 
process of ensuring 
compliance with 
the said direction. 
Attempts have 
been made but the 
registration was not 
successful due to 
technical glitches 
in the portal. The 

03 Months 

1976
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Portal for plastic 
packaging under the 
importer category. 

information 
regarding the same 
shall be provided to 
UPPCB. 

 
 
FLY ASH DISPOSAL DATA 
 
Year  Quantity of Fly 

Ash [M.T.] 
Mode of Disposal 

Apr, 
2021-
March, 
2022 

 Taken by authorised fly ash suppliers for 
cement companies M/s Bulk Ash Suppliers, 
where after it is sent to cement companies. 

Apr, 
2022-
March, 
2023 

 Taken by authorised fly ash suppliers for 
cement companies M/s Bulk Ash Suppliers, 
where after it is sent to cement companies. 
Agreements also entered into with brick 
manufacturers [Shiva Bricks Supply and 
Bhikki Bricks Field] for utilisation of fly ash 
in brick manufacturing process. 

Apr, 
2023-
March, 
2024 

 Taken by authorised fly ash suppliers for 
cement companies M/s Bulk Ash Suppliers, 
where after it is sent to cement companies. 
Agreements also entered into with brick 
manufacturers [Shiva Bricks Supply and 
Bhikki Bricks Field] for utilisation of fly ash 
in brick manufacturing process.  

 
Copies of documents pertaining to fly ash disposal are annexed and marked 

as Annexure-10 [Colly] 
 
 

11) TIRUPATI BAALAJI FIBERRS PRIVATE LIMITED 
 
ACTION PLAN COMPLIANCE 

1977



 

48 
Sr.No. Action Points Compliance Timelines 

for 
execution 

a) Wastewater Management 
(xi)  The Agro based pulp & 

paper rolls should 
submit an action plan 
for the complete 
treatment of wet 
washing effluent to 
UPPCB. 

Not Applicable 03 Months 

 (ii)  All industries are 
required to upgrade 
their ETPs to meet the 
prescribed standards as 
per CTO issued by 
UPPCB and Action 
Plan may be submitted 
to UPPCB. 

Unit ETP is running 
efficiently and 
meeting parameters 
prescribed in the 
consent. However, 
consultants have been 
hired to prepare a 
report regarding ETP 
upgradation, where 
after requisite steps 
will be taken. A copy 
of the plan prepared 
by the consultant shall 
also be shared with 
UPPCB. 

01 Month 

 
b) Fly ash Management 

(i) Industries should 
enter into direct 
agreement/ contract 
with cement plants 
or brick 
manufacturers and 

The unit has 
agreement with 
Shiva Bricks for 
utilisation of fly ash 
in brick 
manufacturing 

01 Month 

1978



 

49 
maintain proper 
logbook records 
along with bills/ 
receipts to ensure 
safe disposal. 

process.  Records of 
the same are 
maintained and 
have been provided 
to UPPCB. 

 
c) Hazardous Waste Management 

(xxi)  Proper records 
should be 
maintained for 
generation as well 
as disposal of 
hazardous waste 
through logbooks 
and manifests 
received from 
authorized 
recyclers/TSDF 
operators and 
quarterly reports of 
the same should be 
submitted to 
UPPCB. 

Proper record is 
maintained and  an 
agreement is in 
place with TSDF. 

Quarterly 

(xxii)  All the hazardous 
waste generating 
industries shall 
require to register 
on the National 
Hazardous Waste 
Tracking System 
developed by 
CPCB. 

Process is 
underway and the 
same shall be done 
shortly.  

Immediate 

 
d) Plastic Waste Management 

1979



 

50 
(i) The industries 

should make direct 
agreement/ Contract 
with the plastic 
waste 
processor/Cement 
plant to ensure the 
safe disposal and 
should maintain 
logbook records 
along with 
bills/receipt. 

Plastic Waste 
utilised in the unit’s 
own Oil Plant.   

01 Month 

(ii) Units should 
maintain proper 
daily records for 
generation as well as 
disposal of plastic 
waste through 
logbooks, bills/ 
receipt received 
from the authorized 
plastic waste 
processors and 
submit the quarterly 
report of the same to 
the UPPCB. 

Proper daily 
records are 
maintained for 
generation and 
disposal of plastic 
waste, including 
logbooks with 
bills/receipts and 
reports are sent on 
quarterly basis to 
UPPCB. 

Quarterly 

(iii) Units should set up a 
dedicated and 
adequate space for 
collection, storage 
and disposal of 
plastic waste 
generated by the 
wastepaper based 
units. 

Unit has dedicated 
and adequate space 
for collection and  
storage of the 
plastic waste. 

02 Months 

1980



 

51 
(iv) The plastic 

packaging waste 
generated in the 
pulp & paper 
industry should be 
disposed- off 
through plastic 
waste processors 
(PWPs) which are 
registered on the 
Centralized 
Extended Producer's 
Responsibility 
(EPR) Portal for 
plastic packaging, in 
compliance of the 
Plastic Waste 
Management 
(PWM) Rules, 
2016. 

The unit has started 
to follow the said 
direction  

03 Months 

(v) The pulp & paper 
mills which are 
importing 
wastewater 
containing plastic 
waste as raw 
material should get 
themselves 
registered on the 
centralized EPR 
Portal for plastic 
packaging under the 
importer category. 

Unit is in the 
process of ensuring 
compliance with 
the said direction. 
The information 
regarding the same 
shall be provided to 
UPPCB. 

03 Months 

 
 
 

1981
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FLY ASH DISPOSAL DATA 
 
Year  Quantity of Fly 

Ash [KG] 
Mode of Disposal 

Apr, 
2021-
March, 
2022 

119,267 Disposed through land filling by Mr. 
Sandeep Kumar.  

Apr, 
2022-
March, 
2023 

312,682 Utilised in brick manufacturing. 

Apr, 
2023-
March, 
2024 

165,463 Utilised in brick manufacturing. 

 
Copies of documents pertaining to fly ash disposal are annexed and marked 

as Annexure-11 [Colly] 

 

4. That in relation to submission of the ETP Efficiency Report, after 

conducting composite sampling of ETP and Characteristic of influent to 

ETP, through CPPRI, which had been directed to be submitted by UPPCB, 

it is respectfully submitted that in this regard, entities had approached 

CPPRI to collect the samples and prepare the efficiency report. However, 

it was indicated by CPPRI that they shall not be able to submit the 

efficiency report before July, 2024 and till date, CPPRI has not even 

collected the samples of all units. A letter pertaining to this issue was 

submitted by the Pulp and Paper Association to the UPPCB on 

11.05.2024, indicating that CPPRI, Saharanpur has expressed its inability 

to submit the efficiency/adequacy reports before July, 2024. Inn. The 

meanwhile, some of the units have got the necessary testing done by 

accredited labs and the ETP Adequacy Report prepared in relation to the 

1982



 

53 
same has been submitted to the UPPCB, with the reports also being filed 

before this Hon’ble Tribunal.  

5. That the Answering Respondents have already placed on record all 

documents pertaining to the various statutory and regulatory permissions, 

which they are required to have under law and which have been duly 

issued to them by the concerned authorities. The Answering Respondents 

have earlier also submitted details, through Affidavits, regarding the 

manner of disposal of fly ash and plastic waste at their units, as had been 

directed by this Hon’ble Tribunal. The Answering Respondents are not 

repeating the contents of the said Affidavits and pray that the contents of 

the same may be treated as part and parcel of the present Affidavit. It is 

also submitted that the Answering Respondents are fully committed 

towards protection, preservation and betterment of environment and shall 

be ready and willing to undertake measures in that regard which are 

suggested and mandated either by the authorities or by this Hon’ble 

Tribunal.  

6. That in such circumstances, it is respectfully prayed that the present 

Original Application may kindly be disposed of. 

FILED BY: 

     
[UTKARSH SHARMA] 

       Counsel for Respondents/16 Industrial Units 
    139, Setalvad Block,  

 Supreme Court, New Delhi-110001  
    Mob:+91-9312061203 

Dated: 21.05.2024             E-mail: utkarsh.sharma7@gmail.com 
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KON2O 

6. 100 
D01 

Jr? SEAÚTTARPRADESH 

NGINDIA 

NDIA NON JUDICI 

1. 

IN THE MATTER OF: 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

LIYAKAT ALI & ORS. 

Rs. 100 
ONE 

HUNDRD.DIIDEFS 

ORIGINAL APPLICATION NO. 277 OF 2022 

STATE OF U.P. & ORS. 
RESPONDENTS 

VERSUS 

1NSTAR0ALYKCN NOTARIAL Kuepn euRN 

AFFIDAVIT 

GU 013699 

I. Gaurav Sharma S/o Mr. Satendra Sharma, aged 28 years, R/o H.No, 481. 

Dhindhawali, Muzaffarnagar, Utar Pradesh-251318, do hereby solemnly affirm 
and declare as under: 

·Naima CHaudhary 
NOTARY/ADVOCATE 

Muzaffarnagar 

That I am the Environmental Manager at Silverton Pulp and Papers Priva�e 
Limited (Unit 2) and am fully conversant with the fact of the present case. I a 
also duly authorized on behalf of the Company to affirm this affidavit. 

... APPLICANT 

20 MAr 2024 

681998



2. That I have read and understood the contents of the accompanying 
Additional Affidavit, which has been drafted under my instructions and I state that 

the contents of the same are true and correct to the best of my knowledge derivcd 
from the records maintained during the course of usual busincss by Silverton Pulp 

and Papers Private Limited (Unit-2). 

OF INO 

3. That the Annexures annexed to the present Ad�itiohal Affidavit are true and 

correct copies of their respective originaks. 

VERIFICATION 

LAO5 

(2) 

Naimà Chcudinry 

Verified at Muzaffarnagar on this day of May, 2024 that the contents of the above 
affidavit are true to my knowledge, no part of it is false, and nothing material has 
been concealed therefrom. 

araietie! 
ave ssts 

ne áfidsvit 

NOTAS 

sgenagk-fees 

Naima CÃaudhary 
NOTARY/ADVOCTE 

Muzaffarragar 

DEPONENT 

20 MAY 2024 

DEPONENT 

Identüfied by 

1}20n 

691999



5. 100 

oe1o3NGINDIA3 

Jrt yaUTTAR PRADESH 

INDIA NON JUDICIA 

under: 

PRINCIPAL BENCH, NEW DELHI 

IN THE MATTER OF: 

Rs. 100 
ONE 

HUNDRED.RIJPEES. 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

LIYAKAT ALI& ORS. 

ORIGINAL APPLICATION NO. 277 OF 2022 

STATE OF U.P. & ORS. 
RESPONDENTS 

VERSUS 

AFFIDAVIT 

FIVE RUPS -he 

aneA/ON 

Naima Ch¡dan, 
NOTARY/ADVOCATE 

Muzaffarn9 

I. Kapil S/o Mr. Ramsharan, aged 32 years, R/o Bachan Singh Colony. 

Muzaffarnagar, Uttar Pradesh-25 1 001, do hereby solemnly affirm and declare as 

NOTABIAL 

e3697 

1. That I am the Environmental Manager at Silverton Pulp and Papers Private 

Limited (Unit l) and anm fully conversant with the fact of the present case. I am 

also duly authorized on behalf of the Company to affirm this affidavit. 

OTARY 
... APPLICANT 

'MAY 2024 

702000



That 1 have rcad and understood the contents of the cConpaying Additional Aidavit, which hs boen deatled under my instructions and 1 state that the contents of the same are truc and correet to the best of my knowledpe derived 
Trom the ecords maintained during the course of usual business by ilveton l'ulp 
and Papes Private lLimited (Unit-1). 
3. That the Annexures annexed to the present Additional Affidavit are true and 
correct copies of their respective originals, 

VERIFICATION 

0) 

8T20T 

Verified at Muzaffarnagar on this day of May, 2024 that the conkents of the above 
affidavit are true to my knowledge, no part of it is false, and nothing material has 
been concealed therefrom. 

sercidentie 

OTAR 
aminng 'he 

1eponont we 
undarsa ho 

cents 

Naima Eadt 
NOTARY/ADVOCATE 

Muzaffarnagar 

DEPONENT 

20 MAr 2024 

DEPONENT 

ldentified by 
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With reference to your quotation and subsequent negotiations, we are pleased to place this Putchase Order on you for the supply offollolving items

subject to terms and conditions stated below and printed overleaflattached with this document

PURCHASE ORDER

PO NO: 4100179757

PO Date: 15.07.2021

Quotation Reference:

e-mail

Ver. No.: 0

Our Reference: JK

ALIGARH

Bill To addrcss

J.K. CEMENT WORKS, ALIGARH
Aligarh, Kasimpur Road,

Village - Santha, Pargana-Morthal,
Tehsil - Koil, District - Aligarh

Pin Code - 202127, Uttar Pradesh

GST No 09AABCJ0355R4Z2
TIN No.: PAN No.:
ECC No.:
Central Excise Range:
Central Excise Division:

Vendor Details

Code: 1122959

BINDALS PAPERS MILLS LIMITED
8th Km
Bhopa Road

Muzaffarnagar-251001

DIST-Muzall'arnagar Uttar Pradesh

Mob.: 9639014607

Email id : santosh.kumar@bindalpapels.com

GST No: 09AADCB0282B126

No. Iten Code &

PR NO.

Item Descri-ption Unit Quantity Rate Per Uni
(INR)

Anount
(INR)

0001 300001
70002264 46

DRY ELY ASH
Iax Code : GG GST: IN: CGST 12.5e"\
scsr(2.52)
Delivery Date :37.08.202L
Freight Vendor :HEMKUNT TRANSPORT
COMPANY

TO 2,500 100.0( 250000. 0(

Gross value:
Discount :

Total Amount:

CGST

SGST

Total Po value

250000.0(
0.0(

250000.0(
6250

6250

262500.O(
Total (in Words): Two Lakh Sixtv Two Thousand Five Hundred Rupees Onfv

Header Text:
Rate terms and condition as per e-mail dated l4th July and tinal negotiation rvith you.

Shipping Instruction:
J.K. CEMENT WORKS, ALIGARH
Aligarh, Kasimpur Road,
Village - Santlra. Pargarra-Morthal,
Tehsil - Koil. District - Aligarlr
Pin Code - 20212'7, Uttar Pradesh
GSTNo 09AABCJ0355Rl25
Ternrs of Payment: I5 days credit lionr Dt of recipt material/services
foltnightly billing with 07 days credit for rnarerial and trasnportation

T

Tertns & Conditions:

This is an electronically signed document ond does not require any physical signature.

Ocrporat* & Regl*tor*d *ffics, I $*nrla Tlr,,r"'r"r( Xr;np*r"t0&*$1, {*" f.} i|t'l$tA
Fhone : *st-$13"til1h4t'$ ifi *t Fax: +fi1-${t"ili},$"q$$4 $-i **i}i 4iltr-}ifltgik(trrrsn{.*r}irl

Page: 1 of2

J l(. Cen,*rrt li{,{ks. Nr*r$at er,l
J.K. fen:srrrt Wc*ks. Ltarre;rr:

"i,l{. *enrent \ff*riLs, S*imn
,i. n, t.sftl*n{. Yvllri(s. Jt'l:lrtr

J"K. F*rr'tr" $ar:'rxrrrix
J K. 0*;r'l*[\,ff*r*r fJuriilap;.r
i.H" l&tdi* **i&nt i#*rkm. **ra*
J.!t- 1 i:rtt" i(ntnt

952025



PtleHf*
Sar
E*rrr*ll
trh.{t}

, f:f 1 . 1 I ""1!)fii$*i!1t
* rrl -1 1 *:iiltllirir,t*
iiifiL!ltrJ rJl.il,iti{ii r"{iil'Ij* iE{}11{.')i:l}"'

r*'r\iJ-i':L,]{1!itlt+*ri. i:I]ll:'

GST CLAUSE:
Goods a.d Service tax (GST), extra as applicable at the time of billing / invoicing. Supplier shall be responsible for providing proper

GST invoicing in a manner as prescribed by the government for p-urchaser to avail 100% credit against GST payment' In case

purchaser was not able to avail the credit due to the reason attributable to the supplier then the 100% GST paid by purchaser will be

recovered from the suPPlier dues

ffiffHffi,uoijTil Business Associates shall comply with atl applicable anti-corruption lar'vs and regulations' JK cement Ltd'

to tlris effect, have a zero-torerance poricy toward, uny io.rn of bribery, corruption, extortion and embezzlement' In particular'

suppliers, contractors and Business Aisociates shail noipay bribes or make any other inducement (including kickbacks' facilitation

payments, excessive gifts and hospitality, grants or donations) in relation to iheir business dealings' Suppliers' contractors and

Business Associates are expected to perform all business dealings transparently and these dealings shall be accurately reflected on

their business books and records. Suppliers, contractors and Business Associates shall not hire third parties or do something they are

not allowed to do themselves, like paying bribes. Suppliers, contractors and Business Associates can report their suspicions to

company Secretary of JK cemenr LtJ ai email id: shamllu.singh@jkcement.com which would be kept strictly confidential'

{Elt'}I I 1 ?:; }*l :$} x *'{,r4iFL** t iI l t'iir' i
t{is **$J & Iftt:l '}'4*4t1 {t['$tiTl$r'lt# *{"}t'-t$}rx}l'(

Ventlor Codc: 1122959 - BINDALS PAPERS MILLS LIN{ITED

lSrri'^l#r* }l:tr*r. ! $, flft ;tr, t;rllra}lili.ly i'){iilr{rr

li!l,risll-'1, *kh:ta,,$** ft{:J*i " ttil*l{} l+*l3i}iq

PO NO: 4100119151

For J.K. CEMENT LTD.

,€"'*
'r}dd-df -r-*"

YAGYESH KUIVIAR GUPTA

(PRESIDENT COMMERCTAL)

This is an electronically signed document and does not require any plrysical signature.

ssfp*rBt* & Rugl*i*r*d offl*r l si*r'rrlll'Tii,**s" K*npr.rr.*ils*si, {ti. p.i $g!J$l&

Ftt{ne: +g,?.$1**f3f 14?S i$ *1 F*x : +{tt.{itr}"}}s*S.*,t 6"m,nii: *rel:nli*sik**rt}*ni.#}r}rl

Page: 2 ofZ

J.K" fr sm*n t x&#,{H$. l"lirn'h*h,*la
J.K Ccrriertl Trcrks. Ltangl*$
J"$. *enrclslt Wcrhs, #ctrmn
..l t{. Cemcnt W+rxs, lh;:rl,

,i,K" F*lt*l; Sa*mgri*
J.K CHi:uj,ll \'i'crhs, il{utidlpur
J.fi. \ryhits **nr$nt f&rks, Sotar:r
,J.K" lTilit€t- Fi*t*i
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PURCHASE ORDER

Vendol Details

Code: 1122959

BINDALS PAPERS MILLS LIMITED
8th Krr
Bhopa Road

Muzaffamagar-25 100 I

DIST-Muzaffarnagar Uttar Pradesh

Mob.: 9639014607

Email id : santosh.kumar@bindalpapers.com

GST No: 09 AADCB0282BIZ6

BiII To address
J.K. CEMENT WORKS, ALTGARTT

Aligarh, Kasimpur Road,
Village - Santha, Pargana-Morthal,

Tehsil - Koil, District - Aligarh
Pin Code - 202127, Uttar Pradesh

GST No 09AABCJ0355R4Z2
TINNo.: PANNo.:
ECC No.:
Cenkal Excise Ranse:
Central Excise Division :

Central Excise Commissionerate:
Service Tax No.:

PONO:4100197412
PO Date: 01.04.2022

Quotation Reference:

e-mail

Ver. No.: 0
Our Reference: JK
ALIGARH

No. Item Code &

PR NO.
Item Description Unit Quantity Rate Per

Unit
(rt[R)

Amount
(INR)

0001 300001 DRY FLY ASH
Tax Code : cc GST : IN: CGST (2 .5e"1
SGST (2.5?i)
Delivery Date : 0L.A4.2A22
Freight Vendor :HEMKUNT TRANSPORT
COMPANY
Freight Rate : 900.00

TO t2,L50.7L( 100 .0( 12 1507:

a aa2 300001
L0aa24Bt91

DRY FLY ASH
Tax Code : GG GST:IN: CGST(2.52)
SGST (2 . 5e; )

Delivery Date : 3I.A3.2A23
Freight Vendor : HEMKUNT TRANSPORT
COMPANY
Freight Rate : 750.00

TO 15,000 100.0( 150 000 r

Gross Value:
Discount :

Total Arnount:

ccs![
SGST

Freight Chrg:
Total Po

value:

27L507L.01
0. 0(

27L507L.01
67876.78

67876.78

22,L85,639.OO
25035463.5(

Total (in rlords) Two Crore Fifty Lakh Thirty Six Thousand Pour Hundred Sixty Three Rupees FiftySix Paise OnIy

Witl-r reference to your quotation and subsequent negotiations, we are pleased to place this Purchase Order on vou for the supply/service of following
ilems subject to terms and conditions stated below and printed overleaflattached with this document.

Tltis is an electronically signed document and does not require any phltsical signatttre. Page : 1 of5

,itri**,tttlr*#*flil{+ 
N

& fr*frti.q Yi+***g, 1"r,*. sr.*****$. iJ,f ,";rd.a I

J K $SPEft
f;H HSr,f T

Header Text:
Rate tenns and condition as per e-n.rail dated 14th July and final negotiation with you.
Shipping Instruction:
J.K. CEMENT WORKS. ALIGARH
AIigarh. Kasinrpur Road,
Village - Santha. Pargana-Moflhal.
Tehsil - Koil. Districr - Aligarh
Pin Code - 202127, Uttar P*radesh
GST No 09AABCJ0355Rl25
Terms ol' Payment: l5 days cr.edir lrorn Dt of recipt rnateriaLservices
lbrtnightly billing with 07 days credit for material ind trasnponrtion
Inco Terms: EXW

972027
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Goods and Service tax (GST)' extra as applicable at the time of billing / invoicing. Supplier shall b,e responsible for providing proper
GST invoicing in a manrler as-prescribet ur t*" r""..rr**, ai'rl*nur..,o'uuui'iooz"'.r"ait 

against GST payment. In casei.lH3i.X ffi1i:1X*,X,::T:Jt' ""ait Jul'to theieason 
",,riu*"uiJ to the supprie,,re,-,re r00% GSr paid by purchaser wiu be

General Terms & Conditions:
As per the attached Annexure_A

ForJ.K. CEMENTLTD.

weffiW'
YAGYESH KUMAR GUPTA

(PRESIDENT COMMERCIAL)

Page: 2 of5
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GSTIN : 09GQCPS8548R1ZI 

Ref. No. : 

M/S BULK 

To, 

SHREE BHAGESHWARI PAPERS 

PRIVATE LIMITED. 

9TH KM. STONE. BHOPA ROAD, 

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh) 

MUZAFFARNAGAR -251001 

U.P., INDIA 

SUB: FLYASH LIFTING REPORT 

Dear Sir, 

The detail of dry fly ash purchase is as under: 

MONTH 

FEBRUARY 23-24 

MARCH 23-24 

Thanks & Regards, 

For BULKASH SUPPLIERS 

ASH 

Proprietor 

LOADING QTY 

80.655 

420.625 

SUPPLIERS 

SUPPLIED QTY 

Mob. :9837040681 

80.655 

420.625 

9997575481 

Date :.0o4:24. 

SUPPLIED TO 

CEMENT COMPANY 

CEMENT COMPANY 

This Report Is Issued On Demand Of M/S Shree Bhageshwari 
Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers 
Purchased Dry Fly Ash And Supply To Various Cement Plants On 
Their Demands/Utilizations. 
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GSTIN : 09GQCPS8548R1ZI 

Ref. No. 

M/S BULK ASH 

To, 
SHREE BHAGESHWARI PAPERS 

PRIVATE LIMITED. 

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh) 

gTH KM. STONE. BHOPA ROAD, 

MUZAFFARNAGAR -251001 
U.P., INDIA 

SUB: FLYASH LIFTING REPORT 
Dear Sir, 

The detail of dry fly ash purchase is as under: 
MONTH 

JANUARY 23-24 

Thanks & Regards, 

For BULKASH SURPLIERS 

Proprietor 

LOADING QTY 

100.185 

Mob. :9837040681 

SUPPLIERS 

SUPPLIED QTY 
100.185 

9997575481 

Date: 

SUPPLIED TO 

CEMENT COMPANY 

This Report Is Issued On Demand Of M/S Shree Bhageshwari Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers Purchased Dry Fly Ash And Supply To Various Cement Plants On Their Demands/Utilizations. 
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GSTIN : 09GQCPS8548R1Zl
fuob. : 9837040681

99975754E1

Ilr/$ BUIK tr$H $upptIERS
870/13, Bhopa Road, MUZAFFI\RNAGAR-zs1OOl (Uttar Pradesh)

Ref. No. .'

To,

SHREE SIDHBALI PAPER MILLS

PR]VATE LIi,TITED.

gTH KM. STONE. BHOPA ROAD,

TiUZAFFARNAGAR -251 OO1

U.P,,INDIA

SUB: FLYASH LIFTING REPORT

Dear Sir,

The detail of dry fly ash purchase is as under:

Thanks & Regards,

o*,, .*?....1.!..:..?Y......

SUPPLIED QTY SUPPLIED TO
387.795 CEMENT COMPANY

*'",-\*\ff*

This Report ls lssued on Demand of M/s SHREE STDHBALT pApER
tltttt-s Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers
Purchased Dry Fly Ash And Supply TJ Various Cement plants On
Their Demands/Uti lizations.
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GSTIN : 09GQCPS8548RiZl
i/lob. : 9837040681

9997575481

Iil/S Buttt RSII SUPPT'IEBS
87or13, Bhopa Road, MUZAFFARNAGAR'251ooI (Uttar Pradosh) 

-&9-"\'94
Ref No. :

Date :

To,

SHREE SIDHBALI PAPER MILLS

PRIVATE LIMITED.

gTH KM. STONE. BHOPA ROAD,

MUZAFFARNAGAR .251OOI

U.P., INOIA

SUB: FLYASH LIFTING REPORT

Dear 5ir,

The detail of dry fly ash purchase is as under:

Thanks & Regards,

Fo:' BtiLKASH SUPPLIEt.!

\'N\\-
\\ \Pioh

This Report ls lssued On Demand Of M/S SHREE SIDHBAL| pApER
MILLS Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers
Purchased Dry Fly Ash And Supply To Various Cement plants On
Their Demands/Utilizations.

MONTH LOADING QTY SUPPLIED QTY SUPPLIED TO
FEB RUA RY

23-24
418.958 418.958 CEMENT COMPANY
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GSTIN : 09GQCPS8548R'|Z|

, 
*..{lr!.^

Mob. :9837040681
999767548,1

IillS BULI ISH $UPPTIENS
870113, BhoPa Road, MUZAFFARNAGAR-ZSIOOl (Uttar Pradosh)

D,6,, ..*:...:1i.*:.......

Tq

SHREE SIDHBAU PAPER MIIIS PRIVATE UMITED.

gIX KT. BHOPA ROAD,

c' iIUZAFFARNAGAR-251001

U.P.,INDIA

SUB: FLYASH LIFTING REPoRT

Dear Sir,

The detail of dry fly ash purchase is as under:

SUPPTIED QIY

Thanks & Regards,

( ir 8U H SUPPLIERS

This Report is issued on demand of M/s sHREE SIDHBALI pApER MILTS pvt Ltd, M/s BUtl(AsH sUPruERs . Purchased dry fly ash and supply to various cemen. plants on theirdemands/utilizations.

1782108



rfr

GSTrN : oececpsss4sRrzr ,*.,BBglBr$81

ills BULK n$il SupptIERs
870/13, Bhopa Road, i/TUZAFFARNAG/\R-2510o1 (Uttar Pradesh)

Ref. No. : Date:

To,

SHREE SIDHBATI PAPER MITTS PRIVATE tIMITED.

gTH KM. BHOPA ROAD,

MUZAFFARNAGAR .251001

U.P,, INDIA

SUB: rLYASH UTIIIZATION REPORT

Dear Sir,

These are the details of dry fly ash supplied is as under-

MollJtl
DEcEMBEL/J3:24

Thanks & Regards,

LOADING QTY SUPPLIED QTY SUPPLIED TO

3t0.257

This Report is issued on demand of M/s SHREE SIDHBALI PAPER MILLS Pfi Ltd' M/s

Hemkunt Transport company' Rurchased dry fly ash and supply to varlous cement plants

on their demands/utilizations'
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GSTIN : 09GQCPS854BR1Z|

ius BULII trsH

To.

SHREE SIDHBAU PAPER MILLS

PRIVATE UMITED

9T.T KM, STONE. BHOPA ROAD.

MUZAFFARNAGAR -251001

U,P,. INDIA

SUB: FL YASH LIFTING REPoRT

Dear Sir

The detail of dry fly ash purchase is as under:

Date, .?.!.:..!I:43

Thanks & Regards,

For BULKA$I SUPPLIERS

J^r,^+h*,
This Report ls lssued On Demand Of M/S SHREE STDHBAU pApER MTLLS
Papers Private Ltd. Muzaffarnagar MIS Buk Ash Suppliers purchased Dry Fly Ash
And SuppV To Various Cement PIants On Their Demands/Utilizations.

Mob. : 9837040681
999757548.t

LOADING QTY SUPPLIED QTY SUPPLIED TO

1802110



GSTIN : 09GQCPS8548RiZ|
Mob. : 983704058'l

9997575481

ius BULK RSH $UPPLTENS
870/13, Bhopa Road, MUZAFFARNAGAR-251 OOI (Uttar

.{a- 1t' 33
Dete :

Ref. No. :

(

To,

SHREE SIDHEALI PAPER MILLS PRIVATE LIMITED.

gTH K'II. BHOPA ROAD,

MUZAFFARNAGAR .25'IOO1

U,P., INDIA

SUB: FLYASH UTILIZATION REPORT

Dear Sir,

These are the details of dry fly ash supplied is as under-

Thanks & Regards,

I

, .'r BULKASH SLTPPLIEF.S

'#'\''/'>>
ProDlietor

This Report is issued on demand of M/s SHREE SIDHBALI PAPER MILIS Pvt Ltd, M/s

BUIK AsH sUPPLIERS. Purchased dry fly ash and supply to various cement plants on their

demands/utilizations.

i

MONTH

ocroBER / 23-24

TOADING QTY

434.360

1812111



GSTIN : O9GQCPS8548RiZ| Mob. :9837040681
9997575,081lt rG[r'c DITI I'DUII:T I GIIITUII GI'EN! 

'EDGirltrrlrtEttit
a7o/'l 3, Bhopa Road, MUZAFFARNAGAR-2SI OOt (Uttar pradesh)

Ref. No. :

To,

SHREE SIDHEALI PAPER MITLS PRIVATE TIMITED.

gTH KM. BHOPA ROAD,

r MUZAFFARNAGAR -251001

U.P., INDIA

sUB: FIYASH UT|LIZAT|ON REPORT

Dear Sir,

These are the details of dry fly ash supplied is as under-

MONTH

SEPTEMBER / 23-24

orr., ..1f...J.1.:..*.1.

SUPPLIED TO

CEMENT COMPANY

(

Thanks & Regards,

'"'*\i;t'{\Hj'=

This Report is issued on demand of M/s SHREE STDHBAU pApER MTLLS pvt ttd, M/s
Hemkunt Transport company, purchased dry fly ash and supply to various cement prants
on their demands/utilizations.

SUPPLIED QTY
506.031

1822112



irls BUTII ASH SUPPTlENS
a7ol13, Bhopa Road, tiUZAFFARNAGAR-251oo.t (Uttar prade6h)

o,,",..?6..f:.-9. l*:

To,

SHREE S'DHBALI PAPER MIILS PRIVATE LIMITED.

gt'KM. BHopA RoAD,

MUZAFFARNAGAR -25100,I

U.P., INDIA

SUB: FLYASH UTILIZATION REPORT

Dear Sir,

These are the details of dry fly ash supplied is as under-

Thanks & Regards,

rr zuLXASH SU_PPUERS

Wryort*
This Report is issued on demand of M/s SHREE SlDHBAtl PAPER MIILS Pvt Ltd, M/s
Hemkunt Transport Company. Purchased dry fly ash and supply to various cement plants

on their demands/utilizations.

MONTH TOADING QIY SUPPLIED QTY SUPPLIED TO
AUGUST / 23-24 347 .789 347.L49 CEMENT COMPANY

(,

1832113



\S,TlN : 09GQCPS8548R 1zl\ Mob. : 9837040681
9997575481rutr RSTI $UPPLTER$

A7Ol13, Bhopa Road, MUZAFFARNAGAR-291 OO1 (Uttar pradesh)

i

I

Ref. No. : pate : .?I1..1.{.:*}.....

To,

SHRE[ SIDHBALI PAPER MILLS PRIVATE LIMITED.

gTH KM. BHoPA RoAD,

. MUZAFFARNAGAR.2SlOOl

U.P,, INDIA

SUB: FIYASH UTtL|ZATION REPORT

Dear Sir,

These are the dctails of dry fly ash supplied is as under,

MONTH
tuNE / ?3-24
)uLY / 23-24

LOADING QTY SUPPLIED QIY

308.860

SUPPLIED TO

CEMENT COMPANY
CEMENT COMPANY

Th a nks & Regards,

, l/, ._1.t -:r,ro. l-\o.qrlu) 
b\.P,7--I t"- 1 ""-vu "'

This Report is issued on demand of M/s SHREE StOHBAL| pApER MTLLS pvt ttd, M/s
Hemkunt Transport Company. purchased dry fly ash and supply to various cement plants
on their dema n ds/utilization s.

(
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Adequacy & Performance 

evaluation report 
ON  

M/s SILVERTON PULP AND PAPERS PVT 
LTDUNIT-2 

9th km stone, bhopa road, MUZAFFARNAGAR (U.P.) 251001 

 

 

Prepared By  : 

 

M/S  NEWCON  CONSULTANTS  INDIA  PVT. LTD. 

& 

NEWCON CONSULTANTS & LABORATORIES 

204-205, 2nd Floor, Ansal Sumedha Complex, RDC Raj Nagar,  

Ghaziabad( U.P.) 

 

PHONE      :      0120 -  4387075 
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INTRODUCTION 

M/S SILVERTON PULP AND PAPERS PVT LTD UNIT-2 are engaged in 

manufacturing of Writing Printing/Kraft/CoatedDuplex/News Print Paperat this site 9th KM 

Stone, Bhopa Road, Muzaffarnagar (U.P.). The installed capacity of unit is to manufacture 

300Mt/Day. The units function on consents and directions given by the U.P. Pollution Control 

Board. The effluent water generated from the plant is treated in ETP having units of 

preliminary, primary, secondary & tertiary treatment. 

The unit is generating2500 KLD of waste waterwhich approach to ETP plant.We would like 

to check the adequacy of existing treatment units on the discharge 3000 kld before primary 

clarifier. 

The treatment system consists of following units. 

1. Equalization tank – 15 x 10 x 3 m 

2. Primary clarifier – Dia – 15.8 m  x3 m depth 

3. Aeration Tank 1 – 25.2 m x 15 m x 4.15 m 

4. Aeration Tank 2 –24.75 m x 15m x 4.15m 

5. Secondary Clarifier 1– Dia – 17.5 m, h – 3 m depth 

6. Secondary Clarifier 2 – Dia – 19.5 m, h – 3.5 m depth 

7. Holding Tank –15.8 X 8 X 3 m 

8. MGF (2 Units)- 90 m3/ hour 

9. ACF (2 Units) –90 m3/ hour 

 

 

Design discharge 

The average discharge of waste water from process after recycling & entering primary 

clarifier is 2500 kld. we will consider design discharge as – 3000 KL/Day 

 

  

2012131



CHARACTERISTICS OF WASTE WATER 

 

Table 1 :waste water characteristics (Before Primary Clarifier) 

S.No. Parameter Range 

1. Quantity of wastewater, m3/day 3000 (Design Discharge) 

2. pH 6.8 

3. BOD, mg/l 710 

4. COD, mg/l 3246 

5. TSS, mg/l 1380 

6. TDS mg/l 2100 

 

DESIRED CHARACTERISTICS OF TREATED WASTEWATER 

The required characteristics of the treated effluent for discharge into inland surface water as 

per the EP Act 1986 norms are given in table 2 

Table 2 : Discharge water norms 

S.No. Parameter Values 

1. pH 6.5 – 8.5 

2. BOD, mg/l < 30 

3. COD, mg/l < 250 

4. TSS, mg/l <50 

5. Oil & Grease < 10 
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DESIGN CHECK 

1. Design details of equalization tank 

Description Values 

Design Flow 3000 m3/day 

Tank Size available, Max. 15 x 10 x 3 m 

Tank Volume 450 m3 Approx 

HRT Recommended 2-3 hrs 

HRT available  6 Hrs. Approx 

Remarks HRT time is sufficient. It is 

recommended to install standby 

effluent lifting pump  

 

2. Primary Clarifier 

Description Values 

Design Flow 3000 m3/day 

Surface over flow meter recommended   16 m3/m2/day 

Surface area required 3000

16
= 187.5 m2 

Surface area available 196 m2  

Remarks Hence existing primary clarifier is adequate to 

handle design discharge. 

  

3. Biological Treatment System – activated sludge process (1st ) 

 

Tank Sizing   

Inlet BOD Mg/l 452.6 

Flow M3/Day 3000 

Outlet BOD required Mg/l ≤ 200 say 100 

% BOD removal required Mg/l 80% approx 

2032133



Inlet COD Mg/l 2271.5 

Outlet COD Mg/l 1000 

Following Values of kinetics has been 

considered while calculating the reactor 

volume 

Kinetic Co-efficient Y = 0.5 – 0.6 

Death rate kd = 0.05 – 0.06 

Mean cell residence time (c) = 8-12 

Mixed Liquor SS (X) = 3500 – 4000 

Formula : V = Y.Q. C. (So-S) *X  

Y =  .6 

KD = .05,  

C = 12 

X = 3500 

V = 0.6x3000x12x(452.6-100)/ 

(1+(0.05x12)) x3500 = 1360 m3 

  

Existing Tank Sizing 25.2 m x 15 m x 4.15 m 

Existing Tank Volume (Each Tanks) 1556.25 m3 approx each 

Remarks Therefore, the existing aeration tank is 

sufficient to take care of the desired load . 

Aeration requirement : Coarse bubble diffused aeration 

1kg COD requires 1 kg of o2 

Total COD to be removed (2271.5-1000)*3000/1000 = 3814.5 

Kg/Day say 3815 kg/day 

Therefore, Amount of O2 required at field 

condition (A.O.R.) 

3815 x 1.0 = 3815 Kg/d 

Oxygen Required for Existing Tank 3815 Kg/Day or say 158.9 kg/hr 

The above requirement is actual oxygen to be supplied at field condition (A.O.R) 

Therefore, O2 to be supplied at standard condition will be depending on field correction 

coefficient calculated as below: 

 

Field correction factor considering the values 

of  

i) Alpha = 0.65 

ii) Beta = 0.98 

iii) Theta = 1.024 

iv) D.O. = 2.0 mg/l 

0.54 (= 54%) (F) 

2042134



v) Altitude from MSL = 500m 

vi) W/w temp of 35 deg. c max 

Therefore Oxygen at standard condition will 

be (S.O.R.) 

AOR / F = 158.9/0.54 

= 294.3 kg/ o2/hr or  295 kg/ o2/hr   

 

% of o2 in air % 23 

Density of air Kg/cum 1.206 

Std o2 transfer efficiency 

(S.O.T.E.) 

% / m  

Depth 

7.5% 

Total SOTE for tank 

depth 

% For 3m depth = 22.5 

Actual air required Cum/h Air required, m3/hr= S.O.R. / (23/100) 

*1.206*21% 

= 295/(0.23*1.206*0.21) 

= 5462.96 

= 5465.00 

O2 Transfer Capacity of 1 

Diffuser 

7m3/hr  

No. of Diffuse required  5465/7 = 780.71 say 781 

Aeration Existing  Coarse diffused aeration system alongwith 

800 diffusers have been provided  

 

Note:–Hence the existing system is adequate to handle design discharge. 

 

Kindly note that unit has installed double stage activated sludge process thus the BOD & 

COD load is removed drastically & It is found that BOD & COD after 2nd stage ASP is ≤ 30 

& ≤ 200 mg/ltr respectively. 
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4. DESIGN DETAILS OF SECONDARY SETTLING UNIT:  

Description Units Value 

Design Flow Cum/day 3200 

Surface overflow rate 

recommended 

m3/m2/day 15 to 18 

Surface area required Considering 

(16) 

3200

16
 = 200 m2 

Surface area existing  298.4 m2 

Remarks Hence the existing tank is sufficient to handle the effluent 

Hydraulically. 

 

5. ACF and MGF 

Design flow 3000 m3/day i.e. 150 m3/hr (considering 20 hrs operation) 

Note – Unit has 2 No's of MGF & 2 No's of ACF of capacity 90 m3/hr each which is adequate 

to handle design flow. 
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Performance evaluation of existing effluent treatment plant  

 

The performance of various units of existing Effluent Treatment Plant (ETP) i.e. Sedicell, 

Primary Clarifier, Secondary Biological System, Tertiary Treatment as well as overall 

performance of ETP was assessed based on the composite samples collected & analysed by 

Newcon Consultants & Laboratoriesare given below : 

Performance of Fiber Recovery Units (Sedicell) 

Parameter ETP Inlet 

(Equalization Tank) 

Sedicell Outlet Reduction, % 

pH 6.8 6.8 -- 

TSS, mg/l 1380 540 60.8 

COD, mg/l 3246 2950 9.1 

BOD, mg/l 710 620 12.6 

 

Performance of Primary Clarifier  

Parameter PC Inlet PC Outlet Reduction, % 

pH 6.8 6.8 - 

TSS, mg/l 540 91.8 83 

COD, mg/l 2950 2271.5 23 

BOD, mg/l 620 452.6 27 

 

Performance of Secondary Treatment System (ASP + Secondary Clarifier) 

(Both Stage) 

Parameter PC Outlet  

(AT Inlet) 

SC Outlet 

(DMF Inlet) 

Reduction, % 

pH 6.8 7.0 -- 
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T.S.S. mg/l 91.8 81.7 11 

COD, mg/l 2271.5 181.7 92 

BOD, mg/l 452.6 21.72 95.2 

 

Performance of Tertiary Treatment System 

Parameter DMF Inlet Final Outlet Reduction, % 

pH 7.0 7 -- 

TSS, mg/l 81.7 46.4 43.2 

COD, mg/l 181.7 146.6 19.3 

BOD, mg/l 21.72 19.91 8.3 

 

The overall performance of Effluent Treatment Plant (ETP) is given below 

Parameter Raw Effluent 

(Equalization Tank) 

Treated Effluent 

(Final Outlet) 

Reduction, % 

pH 6.8 7 -- 

TSS, mg/l 1380 46.4 96.6 

COD, mg/l 3246 146.6 95.5 

BOD, mg/l 710 19.9 97.2 

 

Suggestion for operation & maintenance of ETP 

 

Effluent Treatment Plant is basically a combination of physical and biological process for 

removal of suspended & dissolved contaminants in waste water. The microorganisms 

involved are mixed culture which oxidize the biodegradable organic matter and convert it 

into new biomass, carbon dioxide, hydrogen etc. To achieve the designed performance from 

ETP, it is necessary to operate it under optimum conditions so as to meet the environmental 
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discharge standards. Following are the suggested measures, the mill should adopt for proper 

and optimum operation of ETP : 

➢ Ensure proper and optimum conditions as per the designed specification and 

manufacturer's instruction. 

➢ Avoid fluctuation in effluent flow and pollution load so as to reduce the shock load to 

biomass and the system as a whole. 

➢ Ensure proper addition of essential nutrients. 

➢ Maintain required level of MLVSS concentration (2500-3000 mg/l) in aeration tank by 

ensuring proper microbial growth. 

➢ Maintain desired level of DO in the aeration tank (1-2 mg/l). 

➢ Ensure periodic & timely withdrawal of sludge from the clarifiers. 

➢ Proper maintenance of electric motors and pumps etc. 

➢ In addition to above, routine testing of pollution parameters is essential to maintain 

desired performance of ETP. The parameters of concern and the frequency of their 

analyses advised are as under:  

Parameters Frequency of analysis 

pH Daily 

Suspended Solids Daily 

Total Dissolved Solids Daily 

COD Daily 

BOD Daily 

Effluent Flow Hourly 
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CONCLUSION 

After the detailed analysis of the various units of ETP following may be concluded 

1. ETP scheme is sufficient to meet the discharge norms at discharge 2500m3/day, 

final discharge after recycling i.e. 2500 KLD. 

2. Design capacities of various units of ETP are adequate to handle the hydraulic and 

mass load as per the standard design practice. 

 

 

 

 

 

 

 

 

 

 

 

 

Mr. PRIYATOSH GUPTA 

DIRECTOR 

B.TECH. M.B.A. 

16.05.2024   
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